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they will BUbmit the report within 
this month. I think that that should 
satisfy hon. Members. (Interruptions) 

Mr. Speaker: Order, order. I find 
~  the contagion is spreading every 
day. The House should always re-
main pleasant to the eye and agree-
able to the ear. But I hear so many 
90ices at the same time. I would ap-
peal to hon. Members to observe 
lIOme restraint. 

Shri &hagwat Jha Azad: That is 
1tecause the expectancy has been an-
_unced SO many times but nothing 
has been delivered. Therefore, we 
were so very eager. 

Shri Tyagi: How could it be deli-
... ered? It is abortion. 

Mr. Speaker: But the expectancy 
should not result in unexpected deli-
ftry. 

Hon. Members ought to control 
1hemselves. They should exercise 
30me restraint. They are responsi-
hle Members of Parliament. 
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Shri 8, M. Banerjee: According to 
the hon. Min;ster, the report is likely 
10 be submitted by the end of this 
month or within this month. Since 
It is already known, right from the 
Prime. Minister to every member of 
the Cabinet that there is concentration 
et wealth in the hands of a few what 
POSitive steps have been taken 'to set' 
that that is minimised at least? 

Shri B. R. Bhagat: A number of 
measures have been taken. It has 
been the policy of Government not 
to allow concentration of wealth. To 
that end, a number of steps have been 
taken. But it is difficult for me to 
detail them at this moment, 
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Social Security Measares 

r Shri Barish Chandra 
.{ Mathur: 
l Shri M. L. Dwivedi: 

Will the Minister of Finance be • 
pleased to state: 

(a) Whether Central Government 
have advised the State Governments 
to adopt social security measures 
announced by Finance Minister to give 
relief to widows and minor children 
of deceased Government servants as 
to oid and other persons needing 
assistance; and 

(b) What is the position in this 
regard of the public sector enter-
prises? 

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkesh-
war! Sinha): <a) The terms and con-
ditions of service of S:a:e Govern-
ment employees concern primarily the 
State Governrnen:s thems': v,·s. Copies 
of the Government of India's orders 
relating to the family pension scheme 
recently announced f.;r Central Gov-
ernment employees have been for-
warded to all ~ ;  Go,·cmrnents. 
This subject W:lS genera11v discussed 
at a ' ~  of S 3,:' :: S ' ~  of 
Finance and h~ :  ~' '2 I'E(1Jcsted to 
give some more thoaght Lo these 
measures. The inil.: live is now with 
the State Governrnen is. 

(b) The public sect or enterprises 
are autonomous undertakings working 
as joint stock compan: c.;. The matter 
has to he considered by the respec-
tive rranagements and Boards of 
Directors and in relation to what is 
being done in the field of joint stock 
companies to its employees. 
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DrI Barish clIaiuIra Mathu: Have 
Government drawn up any compre-
hemive .cheme or programme for 
.oc:ial security, and thia iI only just 
the first inltalm.ent? If so, what ia 
the nature of that programme al).d 
what are the financial impUcatioDll ot 
thiI ~  inltalment? 

The MiDlster of FiDaDce (Shrl T. T. 
Itrilhnamacharl) : Government is 
deeply concerned about this matter. 
The drawing up of programmes would 
depend upon certain facts being elicit-
ed. A committee of officials are now 
engaged in looking into the matter 
further. But what has been done is 
an initial step which would not affect 
in any sense, as far as I can conceive 
it to be. any comprehensive scheme 
to be adopted later. 

Shrl Barish Chandra Mathur: What 
note, if any. has Government taken 
of the reschutions passed at Bhubanes-
war by the Congress Party regarding 
furthering social security and socia-
lism in this country? 

Shri T. T. Krishnamachari: Govern-
ment formed as it has been by the 
Congress Party, naturally has to take 
note, not only take note of, but con-
stantly keep before it, the mandate 
that the Party gives to it. 

Shrl Barish Chandra Mathur: What 
note has already been taken? Has a 
machinery been set up to examine the 
matter .... 

Mr. Speaker: Even if there is any-
thing, the Question Hour is over. 
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